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FINANCIAL EXPRESS

INVITATION FOR EXPRESSION OF INTEREST FOR
CYBERCORP LIMITED OPERATING IN IT SERVICES AT REGISTERED OFFICE AT
KOLKATA PRINCIPAL OFFICES WERE AT DELHI AND MUMBAI
{Under regulation 36A (1) of the Insolvency and Bankruptcy Board of India
{Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

Sl. RELEVANT PARTICULARS
1. | Mame of the corporate debtor along with PAN | CYBERCORP LIMITED
&CIN/LLP Mo. PAN: AAKCCS918L

L | CIN: UT2900WE202 2PLC257150

2. | Addressofthe regisiered office Raglshmd Office: 3C CAMAC ST, Kolkata, West
Bengal, India -7000186
Principle Offices: 1. Kolkata- Kanwala Tower, 3rd
Fioor, J1-5, EP Biock, SeciorV, SaltLake, Kolkata,
WestBengal - TOD091.
2. Mumbsi- 907-910, Meadows, Sahar Plaza,
Andheri-Kurla Road, JB Nagar, Andheri (East),
Mumbsai- 400059,
3. New Delhi- G-1B, First Fioor, Dhawan Deep
| Buikiing, 1, Jantar Mantar Road, Mew Dedhi - 110001

|3 | URLofwebste |ttpsdloyber-com.in/

4. | Detzils of place where majonity of foed assets | Theassets are re-ocated atKolkata,

| ane bocated |

| 5. | Installed capacity of main products/services | NotApplicable

6. | Cuanity and valve of main produck/ services Tmtadlrgsabasw{amtedﬁnarﬂabbf FY 2024-

30k in lastfinangalyear 25 wa Rs. 35,76 83 700~ As per ecords available,

therevenuewas NIL for Financal Year 2025:25.

[ 7. | Number ofe mployees/workmen | Noemployees cumently. Pastdata notavailable.

8. | Further details including last availa ble financial | Last iwoAudited Financials

sement (with schedules ) of two years, lists | Available stwebpage: hips:/icyber-comp in/

of creditors areavailable at URL: Google Drive: hitps:/idrive.google com/drive/
folde re/ 1CYCHWAHhhODmsXtmwE v Skb1 et
CvRPusp=drive_link
The details can be obtained by sending an email at
| cybencon insohe ncy@ gmail.com.

9. Ebgibuity for resolubon applicants under | Minimum Net-worth Criteriz: Rs.1 Crore

seclion 25(2)(h) of the Code is available at |Eligibility u/s 29A of the Insolvency & Bankruptcy
URL: Code, 2016
Available atwebsite: hitps:feyber-corp.in/
Google Drive: https:/idrive.google com/dnive/
folde ra/1 CYCOWVHRRIDm:s [étrmewE v Skb1 enx
CvR?usp=drive_link
The details can be obtained by sending an email at
cybencorp insolvency@gmail. com.

| 10. | Last date for receipt of expression of inferest | 21.11.2026
11.| Date of ssue of provisional list of prospectve |01.122025

[ resoluBion applicans

12.|Last date for submission of objechons b 06122026

|| provisional list

13.|Daie of issve of final st of prospecive 16122026
rﬁoluhonapplmn's

| 14.| Dale of ssue of informafion memorandum, 21 A220%

evaluation matiix and request for resolution
plans to prospective resolution applicants

|'15.| Lastdate for submissonofresclutonplans | 20012026
|16, | Process email i to submit Expression of | crhemmnsohemy@gmallm

Interest

[17.| Detils of the corporate debtor's registration |The company holds valid MSME registration

| Place: Nagpur AFANo.: AAT0321/02 3112261084 22 (valid till 31.12.2026)

status asMSME | certificaie no. UDYAM-WE- 10-006224 0.

Sd/-
CA Atul Rajwadkar

RP in the matter of Cybercorp Limited

Process Email: cybercorp.insolvency@gmail.com
Reg. Email: vervecapital@gmail com

Reg. Address: 47, Hindusthan Colony, Wardha Road, Nagpur,

Maharashtra, 440015

Date: 06.11.2026 Registration No.: IBBUIPA-D01 AP-PD01522017-18/10321
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ADDENDUM TO FORM-G
INVITATION FOR EXPRESSION OF INTEREST FOR
CYBERCORP LIMITED OPERATING IN IT SERVICES AT REGISTERED OFFICE AT
KOLKATA PRINCIPAL OFFICES WERE AT DELHI AND MUMBAI

This is in continuation of the Form G — Invitation for Expression of Interest published in the
newspapers on 06.11.2026 in respect of the Corporate Insolvency Resolution Process of
Cybercorp Limited.
The entry mentioned at Point No. 15 of the said Form G, pertaining to the last date for submission
of Resolution Plans, contains a clerical error and shall now be read as follows:
“Last Date for Submission of Resolution Plans: 20.01.2027.”
All other terms and conditions of the Form G dated 06.11.2026 shall remain unchanged. sy

CA Atul Rajwadkar

RP in the matter of Cybercorp Limited

Process Email: cybercorp.insolvency@gmail.com

Reg. Email: vervecapital@gmail.com

Reg. Address: 47, Hindusthan Colony, Wardha Road, Nagpur,

Date: 07.11.2026 Maharashira, 440015
ae.. S Registration No.: IBBI/IPA-001/IP-P00152/2017-18/10321
Place: Nagpur AFA No.: AA1/10321/02/311226/108422 (valid till 31.12.2026

EXDIN, KOLKATA, 7 NOVEMBER 2006, PAGE7

O E=Emmy UL (9 S1Ed. Yiasn

(-5 @@ At
oy siferaef e aar T2re fom, o etz sfeafes o s

aft sEarEel Fficbres Frefitab Tavere (arafee=m arap T=ifFe ov. 5. 203u ©ifary
FLAATY 2F1IE Tl 18 - wneres wfeaies g smrged gamafzse |
& o [G-99 3 ¢ 799 A0S Sfafee «fefl, Ot s s o (reara o<y wifad s,
SIS O (Faie @b e 938 94« O et <o 21
“rarEiferes= 2lfie S (R oo wifdd 20.05.30%4)”
0.5 3.30 3% GifFrdq T & -ag Sty 3131 séiae weifaafEe g
/-
g wree armenTEe
Aizarref fsres o wmafs
Elco cybercorp.insolvency@gmail.com
feafe 3009 : vervecapital@gmail.com
frrafee o : 8s, B e, x4 cars, e,
SEI4iE, 88005¢
wifad 1 0q,3%.303L TATGT5* «& : IBBI/IPA-001/IP-P00152/2017-18/10321
Ze : eE TR 712 0 AA1/10321/02/311226/108422 (193,53, 20 34 2R(% [44)




